IN THE CENTRAL ADMINISTRATIVY TRIBUNAL :

C.A.317/96,

—— mes o o e wen

1. V.Bamcarayva
2. K.Satvasnarayene
3. N.Apma Rae
4, 3.Mzlleswara Rae
. P.V.Satvaearayana
. G.Ananda Rae
. Pu.2nnaji Rae
. C.épRa Rad
. ©,Guru Murthy
10. G, Pydithelli
11, G.Addavyajehn
12, M.Satyanapdam
' 13. M.Appa Rag
o 14, B.Ramakrishna
15, J.Yaeannadharaju
16. G.Surya Rae
17. F,V.Ramana
18, Y.Buchl Babu
1%, S.Aszpa Rae
20, P.Suryenarayana
21, K.Semulu
22, G.ydiyya
23. G.Mahalsymi
24, J.Naraysna Raju
25. V.Bhaskara Rae
26. G.8.8harma
27. Y.Mahalakshmi
« 28, R,5imhachalam
- 29, S,Narsyana Rae
30, D.Suryarese
31. B.Ch.Apsa Rae
32. N.Pyéirajw
33, K.Y.Kumar
34, Ch,Sreeramilu
3%. Y.Venkata Raw

Ve
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ko

36, R.Neska Raju
37. T.BE.Sinsgh

38, M,Aepala Naidu
3%, A, Venkatesware Rae
40. K,Jayaram
41..2.M, Jashef

42 . B.Ramu Naidu
43. G.Narayara

44, A Keteswar Rae
45, K.Narasinge Rae
i6. M.Fydiyya

47, P.Rama Raju

48, K.Chinpa Rae

- 49, P,J.,Acharl

50. G.Ramapa

51. P.Apwa Rae

52, Mé.Mehiddim

3. D.Ampala Raju
54, Y.A.N,Murthy
£5. A,Venkata Rae
56. K,V,5.Naldu

57. K.V.Ramana

56, F.Ramu Naieu
5¢., S.Jatlavya

60. N.Venkata Rae
61. P.Satyanarayera
6$2. M,3urya Rae

63. Kzpil D=v Sah
64, DB Naik

65. Mameru Lehara
66, Ch.Ragmarnadham
7. K.Sgukaranarayanan
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23=02=29,

. ﬂﬁplicants.

1, The Chief Epeineer, Headquarters,
MES, Seutherrp Cemmanég, Fune.

5. The Chief Epeipeer, Navy, MES,
Station Read, Visakhapatnam.

3. THe Commander Werke Epsineer,

MES, Visakhapatnan,

Visakhapatnam-4£.

4., The Cemmander Warks '
MEE, © IRSD area, Kanchara

-

Visakhapatnam—8.

e

R

Statlern Read,

Epaineer (Prejects),

palem Fest,

012/""'
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5. N.,Viswanadharae
6. K.Gargadhara Rae
7. A.Ganapathy Rew
8. Pamiil Tiwari

¢, V.Suryenaraysra

10, G.Babuijd

11. N.Aeps Rae

i2. G.Krishra Rae

13, V.Suryahzrayana

14, B.Gevinda Rajulu

15, K.Nageswar Rae

16. B,Venkata Rae

17. Laxmana Ras

18, Gevinédarajulu

19, G.Satya Rae

20, A.Yenkata Rae

21, S.Dsyananda Rae

22. FP.V.Naraysns Rae

23, S.Appa Rae

24, T ,Ramans

75, M.Adinsraysna

26, 2.Thata Rao

27. R.Kanaka Rae

28, D.S.D.Prasad

2¢, V.R,Nageswara Rae

30. K.Bhaskara Rae

31. Fabi Nargyana

32, Viawanathgepi

13. Sk.T.Shu o

34, Ashok Kumar

35. K.R.Appalaswamy .. Respendents.

Mr.G.Vidya Sagar

-

Ceunsel fer the spplicants

Mr.V.Bhimanna, A€€1.CGSC.
. Ko Vo SvmBoabia

e

Coungel fer the Respendents

CORAM 3 =

THE HCN'BLE SHRT R,RAKGARAJAN : MEMBER {ADMN. )

THE HON'BLE SHRI B.S.JAI PARAMESHWAR : MEMBER (JUBDL.)

..2



Tand e

-

OrDER

ORAL ORDER (PER HCON'BLE SHRI R,RANGARASAN : MEMBER {ATMN L))

Nene en elther side.
' neither

2. Iﬁspite'@f‘repeate@ adjeurnment/the lesrmed cennsel
for the spslicants nor the applicants igg‘present. Hence, the
QA is dismissed.

3. Tt is alse seer that permissien was given te the
applicants te take gersernal petice§te the rest ef the privaete
recpendents ether tham 8, 12, 22, 23, 26 and 32 by the effice
erder dayed 26-08-°8, When this OA came up fer hesring en
120100 It is seen that the srder ef this Trikural dated
26=-8-28 was net é@mplieé with. A cautien wae eiven te the
apyl;can@'that irn case the applicants fx& de@ﬁ-nét comply with
the girectieng eiven in tﬁa erder dated 26~8-28 the case has te
ke éismis&eé. Even te-dav there is ne preef ef having s®rveg
L:n the rest ef the private respendents by the apslicants herein.
Hance, the CA ig liable to be diesmissed en account =f nen-jeinder
ef the partiss.

i, Ir view @f the abeve the CA is @ismizsed sr Baoth

the ceunts. Ne Ccestis,

(B.S.JAL LATAMESHWAR) {R. RANGARAJAN)

TFMBER &JUR MEMBER ( ADMN . )
QZ\\X?L 1
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